ged.

I,QIPINKUMQK, »sgnjdaughter{wife ot BRAT. BHYUSEHEGN..TH#
service and presently working as OFEFELCE. ATTENDANIT,BE

give herein below the details of

years,

Declaration of Assets and Liabilities

Yﬂal’..-nu--

2025 -26

belonging to _PBIHAR. LEQESLATENE. ASSEMHBELY

myself, my spouse and dependants®:

F e~

the assets (immovable, movable, bank balance, etc.) of

A‘ -
{Assets In joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Self 5 Spouse Dependant-1 Dependant-2z | Dependant-3
No. il Name{S) Name Name Etc. Name
(i) |Cash XS J’Oo'o}— yoe 1’000/—' AJL ALLL Njﬂv-
({il) | Deposits In
Banks, Financial SAar S SHVING
Institutions And {1 €COVNT | e
Non-Banking g0/~
Financial KA E /’ 2 2501:/ b
Companies ___}
(i“) Boﬂds' il . ,_.L_./..._L. " . J _.....w-:_-..—-- -
Debertures and i
peventuresana - \[LL- gfL LU NTL L N/A-
companies |
(iv) | Other financlal ANNUAL | cca Bt T
institutions, EMIVH
NSS, Postal ffﬂpom» NIL | CcLosEd] AIIL| N/p
Savings, LIC
Policies, etc |48 220°4T
| Yearly,
(v} | Motor Vehicles TND WH
(details of
make, etc.) @ixe Sb- AEL NIL NIL N/A' ;
(vi) | Jeweliery (give A = 1
details of ,
weight and
g NIL | God logy NIL | nNIL | N/#
{vii) | Other assets,
such as values
of claims / \NSL, KMEL NT L NI L N/Aﬂ
interests D ]

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given. '

employee,

* Dependant here means 3 person substanti

ally dependent on the income of the

W

HER. LEQINAITTE HLSEHEE

PErAY



B.  Details of Immovable assets

[MNote: Properties in joint ownership indicating the extent of joint ownership will

also have to be inda’cated]n_

Sr. Description Self |

No.,

Spoust

Name(S) Hame

‘Dependant-1 | Dependant-2

Dependant-3 |

_Hame Etc. Name

(i) | Agricultural Land PAT

| - Location(s)

- Extent (Total
measurement)
-Current market value

(!;f"bw&j

- Survey number(s) PHOPEQ -

)

wit| NIE

nre | N/ |

(1) | Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)

-Current market value _

1}{[.7‘.»

NTLL NSL

NTL

(i) | Buildings (Commercial ‘
and residential) ‘ |
Location{s) ; |
- Survey /door ’NIL_.':
number(s)

- Extent (Total
measurement)

- Current market
value {

.

NIL| NIL

NTL

Nk

Houses / Apartments,
etc.

- Location(s)

- Survey /door . E'
number(s) i
- Extent (Total HOVEE
measurement) l
- Current market

value

{iv)

|U NbLYEDER
1

NIU NFL

N/A

o~

=

N

(v) | Others (such as

interest in property)

S
NTL

N'IL.i YL

NIL

N/A |

(2)
institutions and government dues:-

[Note : Please glve separate details for each item)

1 give herein below the details of my liabilities / overdues to public financial

Sr.
l No.

Description

Name & address of Bank /
Financial Institutions{s) /

Department (s)

Amount cutstanding as |
ON «dofD e 2nnn20 247

Ta) (i) Loans from Banks

DERSoAN BL _LOAN

/J000/—

{ii) Loans from financial
_institutions |

{iil) Government Dues:
{a) dues to departments
dealing with government

accommedation

KT

NT L

(b) dues to departments
dealing with supply of
water

/\[..?" Le

(c) dues to departments
dealing with supply of
electricity




(d) dues to departments
dealing with telephones

NIL

L

(e) dues to departments
dealing with government
transport (including
alrcraft and helicopters)

NIt

NIL

() Other dues, If any

ANTL

NIL

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent

{ Account Number (PAN)]

PAN Nb—

CFVPK32#9M

NI L

(i) Wealth Tax [Also
indicate the assessment
year upto which Weaith
Tax return filed. ]

AITL

pE L.

(i) Sales Tax [Only in
case of proprietary
business]

AT L

NIL

(iv) Property Tax

ANTC

o

cl

GPF/CPF/PRAN No.

al Dat:

ll0125368507 |

Gender - [Il (M/F)
Date of Birth

Blo 0L ]9 ]|9]|2] oommuyw
Class/Group S

< (A/8/C)
Cadre —
)2 LEG e 5 IR
(Full Name e.g. B.A,S.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service etc.)

Home District =

MHAPHYBAN L

I hereby declare that the above details are true to the best of my .

knowledge and belief,

Place:... Q- TN £
oate:.....l.é/a?.f?rﬁzé

Note:

Signature &gﬁﬁ\'zﬁ

Mame of Employee: B}"PJMKVHM

Designation:..@.ff.‘?f.g.f. B @T‘Tf/\lb&f\/r

Department:.(.QUPON. .I'chfﬂr‘\/yé’z H AR vIbk
SABNA, FEIA

ve

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

S
Bt



